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Central Administrative Tribunal

Principal Bench: New Delhi
C.P. No. 243/200t1 In
M.A. No. 1301/20601
O.A. No. 22%2/198S
New Delhi this the Ist day of August,2001
Hon’ble Mr. S.R. Adige, Vice-Chairman ((A)
Hon'ble Dr. A. Vedavalli, Member (J)
Dir. D.P. Singh
Ex-Director CRI JAF
H.No. A-2984
Chhattar Pur Enclave
{(Phase-1)
New Delhi-110068.
-Fetitioner
(By Advocate: Shri K.P.S3. Dalal)
VEersus
1. Mr. B.K. Chauhan 4
the then :
Secretary ICAR #
Kirishi Bhawan b
New Delhi.
2. Dr. R.5. Paroda
Director General
ICAR and Secietary, DARE
ICAR, Krishi Bhawan
New Delhi.
3. Mrs. Shashi Mishra
Secretary »
ICAR, Krishi Bhawan,
New Delni

(By Advocate: Shri N.S. Dalal)
ORDER (Oral)

By Hon'ble Mr. S.R. Adige, VC(A)

states that no further

survivés as the Tribunal’s directions have

respondents’ order dated

z2. Under

dimissed and notices

MA-1301/2001 for extension of time
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{(Dr. A. Vedavalili)
Member (J)
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